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(c) if so, by when it will go before the Board of NTPC; and

(d) what is the likely period within which it would be commissioned and the

expenditure involved to complete this project?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) NTPC has requested Government of Telangana
in February 2015 for allotment of land for 500MW solar power project at Gattu in
Mahaboobnagar district. Consent of Government of Telangana has not been received

so far.

(b) and (c) The survey has not been taken up for this project. The survey and
approval of the Board of NTPC are taken up after allotment of land by the State

Government.
(d) Does not arise in view of above.
Target of renewable energy generation

1653. SHRI AJAY SANCHETTI: Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:

(a) whether Government has set a steep target for increasing the country's
renewable energy generation which has to be achieved by 2021-22;

(b) if so, the details thercof;
(c) whether any blue print has been drawn to achieve this ambitious target; and
(d) if so, the details thercof?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) and (b) The Government has set the target of
175 GW for renewable energy capacity by the year 2022 which includes 100 GW from
solar, 60 GW from wind, 10 GW from bio-power and 5 GW from small hydro-power.

(c) and (d) To achieve the target of 175 GW by 2022, in addition to ongoing
incentives in the forms of generation based incentives/subsidies, fiscal incentives such
as accelerated depreciation, concessional customs duty, excise duty exemptions, income
tax holiday for 10 years and preferential tariff for renewable energy power projects
under various schemes/programmes, Government has initiated a number of innovative
actions which, inter-alia include suitable amendments to the Electricity Act and Tariff

Policy for enforcement of Renewable Purchase Obligation (RPO) and for providing
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Renewable Generation Obligation (RGO); setting up of exclusive solar parks;
development of power transmission network through Green Energy Corridor project;
identification of large government complexes/buildings for rooftop projects; provision
of roof top solar and 10 per cent renewable energy as mandatory under Mission Statement
and Guidelines for development of smart cities; amendments in building bye-laws for
mandatory provision of roof top solar for new construction or higher floor area ratio
(FAR); infrastructure status for solar projects; making roof top solar a part of housing
loan by banks/National Housing Bank; incorporating measures in Integrated Power
Development Scheme (IPDS) for encouraging distribution companies and making net-
metering compulsory and raising low cost funds for longer tenures from bilateral and
multilateral finance and development institutions.

Solar and wind power plants

1654. SHRI MADHUSUDAN MISTRY: Will the Minister of NEW AND
RENEWABLE ENERGY be pleased to state:

(a) the number of solar and wind power plants set up in the country during the
last three years;

(b) the power generated by such plants during that period, State-wise; and
(c) the money spent on these plants during the above period?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) A capacity of 2713.97 MW of Solar and 6091
MW of Wind power has been added during last three years i.e. 2012-13, 2013-14 and
2014-15 in the country.

(b) As per information provided by Central Electricity Authority (CEA), State-
wise details of power generated by such plants during last three years are given in the
Statement (See below).

(c) The total funds released under Solar and Wind programme, year-wise are

given below:

® in crores)

Year Wind Solar
2012-13 64.71 568.64
2013-14 314.39 636.20

2014-15 578.00 1111.28




